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CODIFICATION OF PRI\'ILEGES OF M.Ps. 

4Q30. SHRI DHIRESW AR KA
UTA: Will the Minister of PARLIA-
1-.fE""TARY AFFAIRS be pleased 
10 state: 

(3) whether the question of codify
i:l;2: the privile)!es of Members of Par
liament has been considered by Gov
ernment; and 

(b) if so. the decision taken in this 
respect? 

THE MINISTER OF PARLIA
MENT AR ,. AFFAIRS AND COM
MUNICA nONS (DR. RAM SUB
HAG SINGH); (a) and (b). The mat
ter is under consideration. 




